
0A No 152 /2021 

Central Administrative Tribunal 
Principal Bench, New Delhi 

O.A. No.152/2021 

This the1 1"day of February, 2021 

(Through Video Conlerencing) 

Hon'bleMr. Justice L. Narasimha Reddy, Chairman 

Hon'bleMs.AradhanaJohri,Member (A) 

rabhu Narayan Singh Tolin 
Su Sh Nathu Singh Tolla, Age 46 years 

RoB 2/ 501, Satyam Apartments 
Des. Assistant Engneer 
20-B. Vashundara Enclave, Dallupura 
East Delhi. Delhi-110096. Applicant 

through Mr. U. Srivastava, Advocate) 

rsus 

North Delhi Municipal Corporation 
Through Commissioner 
gi Floor, Dr. S.P.M. Civic Centre 

J.L.N. Marg, Minto Road 
New Delhi-110002. 

The Director Personnel 

North Deihi Municipal Corporation 

gn Floor, Dr. S.P.M. Civic Centre 

u.L.N. Marg, Minto Road 

New Delhi-1 10002. 

Administrative Otficer{Engg) 

North Delhi Municipal Corporation 

gth Floor, Dr. S.P.M. Civic Centre 

J.L.N. Marg, Minto Road 

New Delhi-110002. Respondents 

(through Mr.R.K. Jain,Advocate) 



A No. 152/2021 

ORDER (Oral) 

Mr.Justice L. Narasimha Reddy: 

LCarned 
counsel Tor the applicant 

submits thal 
alter the 

Was 
iled, the applicant 

was promotcd 
to thie post o 

Nrcutive Enguncr. 
Resultantly, 

the whole complex 
of thhe 

igalion 
undergocs a change. He sought 

permission 
ol the 

Tribunal to 
witlhdraw the OA with liberty to the applicant to file 

a Iresh OA. 

2. 
Permission is accorded. 

The OA is disnisscd as 

withdrawn, leaving it open 
to the applicant 

to pursue 
the 

remedies in 
accordance wilh law. 

There shall be no order as to cosls. 

(AradhanaJohri) 

Member (A) 

(Justice L. Narasimha Reddy) 

Chairman 

lg/ mbt/ ub/ sd 
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